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Sale of shares of Mother Dairy

*195. SHRI HARTVANSH: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

{a) whether there was any proposal to sell whole or part of the shares of Mother
Dairy Fruits and Vegetables to private company during the UPA regime;

{by il so, Government's view at that time;

{c) whether it 1s a {act that the benefits of research in mustard have been passed

on to the same group by NDDB; and

{d) whether Government would enquire into a possbible conflict of interest

through a Central investigation agency?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI RADHA
MOHAN SINGH): (a) As per information received from National Dairy Development
Board (NDDRB), no such records are available with NDDB.

{b) Does not arise, in view of (a) above.

{¢c) No Sir. The Centre for Genetic Manipulation of Crop Plants set up by the
Delhi University, with financial support of NDDB was involved in improvement of
Rapeseed-Mustard from 1996 to September, 2016. The outcomes of the Project have
been patented and the patent rights are jointly held by NDDB and the Delhi University.

{d)y Does not arise, in view of (¢) above.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Farmers' stir

1921. DR. SANJAY SINH: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

{a) whether Government is aware of the farmers' stir demanding a waiver of farm

loans and an increase in MSP of farm produces along with milk subsidy, per litre;
(by if so, present State-wise average MSP being paid on farm produces;

{c) the loss to economy due to stir of farmers; and
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(d) the steps taken by Government on the issue?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (d) Rashtriya Kisan
Mahasangh had organized 'Gaon Bandh (Village Strike), agitation from 1st June to 10th
June, 2018 over demands including complete waiver of farm loans, implementation of
Swaminathan Commission recommendations pertaiming to fixation of Minimum Support

Price for agricultural produce and guaranteed income of farmers.

Agriculture being as a State subject, the State Governments are primarily responsible
for the growth and development of agriculture sector and developing perspective plans
for their respective States and ensuring effective implementation of the programmes/
schemes. However, Government of India supplements the efforts of the State Governments

through various Schemes/Programmes.

The Govemnment has been reorienting the agriculture sector by focusing on an
income-centeredness which goes beyond achieving merely the targeted production.
The income approach focuses on achieving high productivity, reduced cost of cultivation
and remunerative price on the produce, with a view to earn higher profits from farming,
Various initiatives by way of schemes and policy reforms have been rolled out in

consonance with this approach.

Minmimum Support Price (MSP) 1s notified for both Kharif and Rabi crops based
on the recommendations of the Commission on Agriculture Costs and Prices (CACP).
The Commission collects and analyses data on cost of cultivation and recommends

MSP,

Giving a major boost for the farmers' income, the Government has increased the
Minimum Support Prices (MSPs) of all kharif crops for 2018-19 season. This decision
of the Government is a historic one as it redeems the promise of the pre-determined
principle of fixing the MSPs at a level of at least 150 per cent of the cost of production
announced by the Union Budget for 2018-19. The MSP declared during 2012-13 to
2018-19 for various crops is given in the Statement. [Refer to the Annexure appended
to Answer to SQ No. 183 Part (¢) and {d}].

The procurement and sale price of milk are decided by the concerned State
Governments in consultation with State Cooperative Milk Federations based on the

mput cost.
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The action taken by Department Anmimal Husbandry, Dairying and Fisheries to

manage the crisis is as under:—

®

()

(iif)

(w)

)

D)

(vii)

Increased the import duty of Whey Powder from 30% to 40% vide notification
dated 27.03.2018.

Dfo Commerce vide notification dated 13.07.2018 has allowed 10% export
incentive under Merchandise Export from India Scheme (MEIS) {or all dairy

products.

Advisory to all the States to include supply of milk/milk products of
Cooperatives through Mid-day Meal Scheme, Anganwadis under Integrated
Child Development Scheme (ICDS), Health schemes, Tribal Hostels and

Government/Institutional canteen.

Advise to all State Governments and State Milk Federations te use Public

Distribution System of State Governments to market surplus milk.

The State Government of Bihar and Rajasthan issued order to provide milk

powder to children of Anganwadi centres under [CDS.

State Governments of Gujarat and Maharashtra have announced to provide
subsidy of T 50/Kg for skim milk powder.

A Scheme named "Support to State Cooperative Dairy Federation” has been
approved to provide working capital loan to State Cooperatives and

Federations with a corpus of ¥ 300 crore.

Non-privatization of Mother Dairy

1922, SHRTI HARTVANSH: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(@)
(b

whether Mother Dairy was set up under the NDDB Act to help the farmers;

if so, the quantum of milk purchased respectively from farmers, farmers'

cooperatives, farmers' producer companies and private companies during the years
2004-2014, vear-wise;

(©)

the average purchase price paid to these sources, category-wise and

year-wise; and



